NI TEM NO. 7 REG STRAR COURT. 2 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Petition(s) for Special Leave to Appeal (C No(s). 29859/2008
GOSWAM  RADHESH LAL Petitioner(s)
VERSUS
RADHA BALLABH GOSWAM & ORS. Respondent ( s)
Date : 04/08/ 2016 This petition was called on for hearing today.
For Petitioner(s) M. Anurag Singh, Adv.
M. Anil Kumar M shra, Adv.

For Respondent (s)

Ms. Abha R Sharma, Adv.
M. U jwal Pandey, Adv.

Ms. Asha Gopal an Nair, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER
Respondent No. 1 is reported to be dead. The | ear ned counse
for t he petitioner shal | wi t hin a peri od of f our weeks file an
application for substitution to bring on record his Lrs.
The | ear ned counsel for t he petitioner shal | wi thin a period
of four weeks file the fresh particulars of the respondent Nos. 5,
7,8,9,13, 15, 16, 19 and 20 and he shal | al so t ake appropriate

steps for the service of notice to themw thin the sane period.
Li st again on 16.9. 2016.
(M V RAMESH)
Regi strar
MG



